127 Alleged Scuttle of

[ qgeAT g9 qew)

&\ agT sy H ofey fF o g qua &
o7 ) Qar wEa g g 3 fEomm
gH deFT AT | 8

SHRI NRIPAT] RANJAN CHOU-
DHURY (Assam). Sir, in view of
the important role that the ONGC is
playing in the field of economic deve-
lopment of the country, this reorgani-
sation is very important ang I think
w2 should be given a chance for dis-
cussing the statement. So I am giv-
ing a notice for that and I think you
will consider it.
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MOTION FOR ELECTION TO THE
COFFEE BOARD

THE MINISTER OF STATE IN
"THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND (CO-OPER-
ATION (SHRI KRISHNA KUMAR
GOYAL): Sir, I beg to move the fol-
lowing Motion: —

[ RAJYA SABHA ]
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“That in pursuance of clause (b)
of sub-section (2) of section 4 of the
Coffee Act, 1942 (7 of 1942), this
House do proceed to elect, in such
manner as the Chairman may direct
one member from among the mem-
bers of the House tg be a member
of the Coffee Board.”

The question was put and the mo-
tion was adopted.

——

MESSAGE FROM THE LGK SABHA

The Banking Service Commission
(Repeal) Bill, 1977,

SECRETARY GENERAL: Sir, I have
to report to the Ilouse the following
'message received from the Lok Sabha,
signed by the Secretary of the Lok
Sabha:—

“In accordance with th= provifions
of Rule 96 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to enclose
herewith the Banking Service Com-
missio, (Repealy Bill 1977, as pas-
sed by Lok Sabha at its sitting held
on the 5th December 1977.”

Sir, I lay a copy of the Bill on the
Table.

REFERENCE TO ALLEGED SCUTTL-

ING OF THE BROADCAST OF THE

PLAY “TUMHARA GAM HAMARA
GAM”

SHRI JAGJIT SINGH ANAND
(Punjab): Mr. Deputy Chairman, Sir,
I am highly thankful to you for aliow-
ing me to mention a matter of urgent
public importance, namely, the scutt-
ling of the broadcast of the play
“TUMARA GAM HAMARA GAM” hy
the noted playwright Shri Reoti Saran
Sharma. 8ir, ghri R, S. Sharma is
a very noted playwright, specially
radio plays and this very play was



